IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

12.08.2026

o
‘ Fee

SATAPATHY

1  |R.DAS |58901/2026(12.08.2026 |WP(C)/23827/2026(10 | c |
2 |s.s.JENA  [58920/2026|12.08.2026 |[WP(C)/20170/202610 | c |
3 :AMANTARAY 58922/2026(12.08.2026 |WP(C)/24827/2026 |10 c

4 |D.P.DASH  [58932/2026|12.08.2026 |TRP(C)/241/2026 |10 | c
5 wag |58937/2026(12.08.2026  |CONTC/325/2025 |10 c

6 |A.K.PANDA [58939/2026|12.08.2026 |CONTC/3604/2026 |10 | c |
7 |S.P.BARIK [58952/2026|12.08.2026 |CRLMP/1084/2026 |10 | c
'8 |S.K.SARANGI [58958/2026|12.08.2026 |RSA/350/2026 0 | c
9 |S.MOHARANA |58962/2026|12.08.2026 |RSA/324/2026 o | c |
‘10 zigﬁiA ‘58963/2026‘12.08.2026 WA/1231/2025 ’10 ‘ ‘c ‘
11 |D.P.DASH  [58968/2026|12.08.2026 |CRLMP/1071/2026 |10 | c
12 [B DAS |58979/2026/12.08.2026 [BLAPL/5327/2026 |10 | c
13 |p C DaS |58987/2026|12.08.2026 |[CONTC/4603/2026 |10 | c |
14 |M.R.BARIK |58992/2026|12.08.2026 |CRA/171/1996 0 | c
15 |R MISHRA  [59005/2026(12.08.2026 |WP(C)/23974/2026(10 | c |
16 |R MAJHI 159008/202612.08.2026 |[WP(C)/23059/2026 (10 | c |
17 |R MAJHI 159011/202612.08.2026 |WP(C)/23108/2026(10 | c |
18 |R.CH.ROUT |59014/2026|12.08.2026 |WP(C)/5760/2021 |10 | c |
19 |[R MAJHI 159016/202612.08.2026  |[WP(C)/23856/2026 |10 | c |
‘20 D SRANIAN 59017/2026‘12.08.2026 CRLA/128/2026 ‘10 ‘ ‘c ‘
21 |P K PARIDA |59036/2026|12.08.2026 |MACA/262/2023 |10 | c |
22 |T SWAIN 159038/202612.08.2026  |WPC (OAS)/42/2014 (10 | v
23 |N C SAHOO |59040/2026(12.08.2026 |WP(C)/11740/2013|10 | v
24 |s K SAHOO |59041/2026(12.08.2026 |MACA/194/2023 |10 | c |
25 |A K PANDA |59042/2026|12.08.2026 |FAO/784/2018 0| v
26 |H K MALIK |59043/2026(12.08.2026 |WP(C)/17855/2018 |10 | R
27 |S R BARIK |59044/2026|12.08.2026 |[WP(C)/29348/2019/10 | o
28 |A C SWAIN |59045/2026|12.08.2026 |WP(C)/12030/2014 10 | o
‘29 ° D ‘59046/2026‘12.08.2026 MSA/1/2015 ‘10 ‘ ‘U ‘




30 |P K MISHRA [59047/2026|12.08.2026 |MSA/1/2011 0 | R
31 nonn AN 159048/2026(12.08.2026  CRLMC/2154/2026 |7 U

32 N mHor  |59049/202612.08.2026  |CRLMC/1837/2025 |10 U

33 |P K PARIDA |59050/2026|12.08.2026 |ABLAPL/8608/2026/10 | u |
34 |K C PANDA |59051/2026(12.08.2026 |WP(C)/23680/2026 |10 | o
35 |C NAYAK 159052/202612.08.2026  |TRP(C)/239/2026 |10 | U
36 |S K PARIDA |59057/2026(12.08.2026 |WP(C)/8148/2025 |10 | v
37 |J BEHERA  |59058/2026|12.08.2026 |CRLMC/1476/2026 |10 | R
38 |AMIT 159059/202612.08.2026 |WP(C)/15080/2026(10 | R
39 |P K MISHRA [59060/2026|12.08.2026 |CRLMC/2415/2026 |10 | o
40 |M.KANUNGO [59064/2026|12.08.2026 |[WP(C)/21623/2026/10 | c
41 |G.BEHERA  [59066/2026|12.08.2026 |WP(C)/18812/2025(10 | c
42 |S.NAYAK 159077/2026|12.08.2026 |WP(C)/6626/2024 |10 | c
43 |R SINGH 159080/2026/12.08.2026 [BLAPL/5977/2026 |10 | c
44 |T. SWAIN  [59089/2026|12.08.2026 |WP(C)/25021/2026(10 | c |
45 |M R BARIK [59091/2026|12.08.2026 |CRLMC/1580/2021 (10 | S
46 |D K JENA  |59092/2026|12.08.2026 |WP(C)/24840/2026 /10 | SR
47 M R BARIK |59093/2026|12.08.2026 |WP(C)/35984/2023 10 | SR
48 |B B DASH  |59095/2026|12.08.2026 |WP(C)/15593/2007 |10 | SR
49 |P C DAS 159096/2026|12.08.2026 |WP(C)/41108/2023 |10 | SR
50 |B MOHANTY [59098/2026|12.08.2026 |WP(C)/22357/2011|10 | v
‘51 B (OHAR 59099/2026‘12.08.2026 WP(C)/12440/2024‘7 ‘ ‘U ‘
52 |D. D. NAIK |59101/2026|12.08.2026 |[WP(C)/25133/2026 |7 | v
53 |D. D. NAIK |59105/2026|12.08.2026 |[WP(C)/25168/2026 |7 | v
54 |M ROUT 159107/202612.08.2026 |WP(C)/16430/2026(10 | .
55 |D K JENA  |59108/2026|12.08.2026 |WP(C)/24824/2026|10 | v
56 |D K JENA  |59109/2026|12.08.2026 |WP(C)/24820/2026 |10 | v
57 |D K JENA  |59111/2026|12.08.2026 |WP(C)/24826/2026|10 | v
‘58 ﬁigifC§UMAR 59112/2026‘12.08.2026 CRLMC/2642/2026 ’10 ‘ ‘c ‘
59 |D K JENA  |59113/2026(12.08.2026 |WP(C)/21310/2026 |10 | v
60 |B.MAHALI  [59114/2026|12.08.2026 |FAO/73/2026 0| c |
61 |A DAS 159117/2026|12.08.2026 |WP(C)/22759/2026 |10 | R
62 |R.K.MALLICK|59118/2026(12.08.2026 |CRLMC/2570/2026 |10 | c |
63 |S DORA 159119/202612.08.2026 |WP(C)/14198/2026|10 | o
64 |A SUNDARAY [59120/2026|12.08.2026 |[WA/587/2026 110 | o
65 |T.BAG 159121/202612.08.2026  |WP(C)/13339/2006 |10 | c |
66 |M.BEHERA  |59124/2026|12.08.2026 WP (C)/25106/2026 |10 | c |
67 |T.BAG 159125/202612.08.2026  |WP(C)/13339/2006 |10 | c |
68 |M R ROUTRAY|59126/2026(12.08.2026 |WA/487/2024 110 | o
69 |M R ROUTRAY|59127/2026(12.08.2026 |WA/487/2024 110 | o
70 |K.N.SAHOO |59128/2026(12.08.2026 |[WP(C)/21903/2026 |10 | c |




71 |M R ROUTRAY|59129/2026(12.08.2026 |WP(C)/20199/2026|10 | v
72 |B K SWAIN [59132/2026(12.08.2026 |WP(C)/7373/2026 |10 | v
73 |B K SWAIN [59133/2026(12.08.2026 |WP(C)/7339/2026 |10 | R
74 |M.D.BISWAL |59135/2026|12.08.2026 |CMP/1169/2026 |10 | c |
75 |B K SWAIN [59136/2026|12.08.2026 |CONTC/4021/2026 |10 | R
76 |B K SWAIN [59137/2026|12.08.2026 |CONTC/4212/2026 |10 | o
77 |B K SWAIN [59139/2026|12.08.2026 |CMP/929/2026 0 | v
78 |B K SWAIN |59144/2026|12.08.2026 |WP(C)/7335/2026 |10 | u |
79 |B K SWAIN |59145/2026|12.08.2026 |CONTC/2609/2026 |10 | u |
80 |M. BEHERA |59152/2026|12.08.2026 |WP(C)/21623/2026/10 | c |
81 |M.BEHERA  |59153/2026|12.08.2026 |CONTC/4075/2026 |10 | c |
82 |S BEHERA  |59158/2026|12.08.2026 |WP(C)/13339/2006/10 | SR
83 |S DASH 159159/2026|12.08.2026 |CRLMP/2407/2023 |10 | SR
84 |P K SWAIN |59161/2026|12.08.2026 |CRLMP/1181/2019 |10 | SR
85 |P K SWAIN |59165/2026|12.08.2026 |WP(C)/12507/2003 10 | SR
86 |M DAS 159166/2026|12.08.2026 |[RVWPET/120/2019 |10 | SR
187 M DAS 159167/202612.08.2026  |[WP(C)/4323/2019 |10 | o
[PRAVAT ' ' ' ' ‘ ‘
88 |CHANDRA 59168/2026|12.08.2026 |CONTC/3766/2026 |7 U
BEHERA
89 M DAS 159169/2026|12.08.2026 |WP(C)/5684/2019 |10 | SR
90 M DaS 159170/2026|12.08.2026 [WP(C)/27036/2019 |10 | SR
91 |L K NAYAK [59172/2026|12.08.2026 |CRREV/492/1995 |10 | .
92 |P K SWAIN |59173/2026(12.08.2026 |AHO/10/1993 0| v
93 |K DAS 159177/202612.08.2026  |WP(C)/20952/2026(10 | v
94 |B RANA 159178/202612.08.2026 |WP(C)/23362/2024 (10 | v
95 |P K MOHANTY [59179/2026|12.08.2026 |ABLAPL/9011/2026 10 | S
96 |P K MOHANTY [59180/2026|12.08.2026 |ABLAPL/9160/2026/10 | CE
97 |A K BISWAL [59181/2026|12.08.2026 |[WP(C)/19382/2026(/10 | CE
98 |S BISWAL  [59182/2026|12.08.2026 |WP(C)/20611/2026/10 | CE
99 |A SUNDARAY [59183/2026|12.08.2026 |CRLREV/750/2025 |10 | CE
1100 |[D SAHOO 159184/2026/12.08.2026 |CRLMC/2733/2026 |10 | o
101 |A K MOHANTY |59185/2026|12.08.2026 |CRLMC/44/2026 |10 | o
102 |[s P PAL 159186/2026|12.08.2026 |WP(C)/24480/2026 |10 | o
103 R K SAHU  |59187/2026|12.08.2026 |CMP/9/2026 0 | o
104 A S PAUL  |59188/2026|12.08.2026 |BLAPL/6063/2026 |10 | o
105 A S PAUL  |59189/2026|12.08.2026 |BLAPL/6069/2026 |10 | S
106 A S PAUL  |59190/2026(12.08.2026 |BLAPL/6055/2026 |10 | o
107 |A S PAUL  |59191/2026|12.08.2026 |BLAPL/6056/2026 |10 | R
108 |S P SAMANTA|59192/2026|12.08.2026 |CRLMP/1095/2026 |10 | R
109 |S P SAMANTA|59193/2026|12.08.2026 |CRLA/128/2026 |10 | v
110 |D MOHARANA [59194/2026|12.08.2026 |CRP/3/2026 0| v
1111 |L SAHOO 159195/202612.08.2026  |CRLMP/980/2026 |10 | u |
1112 |L SAHOO 159196/202612.08.2026  |CRLMP/991/2026 |10 | u |




113 [P C DAS 159197/2026(12.08.2026  |WP(C)/21841/2026|10 v

114 [P C DAS 159198/2026|12.08.2026 |WP(C) /22403/2026 |10 [u
B R

115 [pnapary  [09199/2026/12.08.2026  WP(C)/21978/2026|10 U
B R

116 | cpvapapy  |99200/2026|12.08.2026 WP (C)/22380/2026 |10 U
B R

117 |cpNAPATT 59201/2026|12.08.2026 |WP(C)/22648/2026 |10 U
B R

118 |cpNAPATT 59202/2026(12.08.2026 |WP(C)/19475/2026 |10 U
B R

119 |SENAPATT 59203/202612.08.2026 |WP(C)/18547/2026 |10 U
B R

120 | ohpony(59204/2026(12.08.2026 WP (C)/19251/2026 |10 U
B R

121 | ipany(59205/2026(12.08.2026 WP (C)/19266/2026 |10 U
B R

122 | ooonr(59206/2026(12.08.2026 WP (C)/22076/2026 |10 U

123 [K.N.SAHOO [59207/2026|12.08.2026 |CRLMC/2536/2026 |10 c
B R

124 [gon ans 59208/202612.08.2026 WP (C)/22162/2026 10 U
B R

125 | coNapATT 59209/202612.08.2026 WP (C)/22266/2026 |10 U

126 [K.N.SAHOO |59210/2026|12.08.2026 |CRLMC/3346/2025 |10 [c
B R

127 | ENAPATIT 59211/2026(12.08.2026 |WP(C)/21731/2026 |10 U

| | | Total 1255

N I C (Software Team)




